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CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

OA No. 251 of 2000

Monday, this the 6th day of March, 2000

HON'BLE MR. A.M. SIVADAS, JUDICIAL MEMBER

Se Nagamarinuthu,
Aged, 40 years,

S/0. R. Sudalaimuthu,
S JNo.U/M. 2587,

Diesel Assistant,
‘Southesn Railwav
Erode, n ooowede

2

3.

Residing ats 213,
Jeva Illam,
Sennimalai Road, Erode.

G« Rajend:ran,
Aged, 41 ‘'years,

S/0. K, GOvindarai
8 N0 UM, 2658, o0

Diesel Assistant,
Southern Railway, Erode,
Residing ats 213,

Jeya Illam,

Sennimalai Road, Erode.

K. Sekar,

Aged, 47 years,

S(O + E.Ksishnamoorthy,
Diesel Assistant,
Southern Railway, E-ode
S.NOJU/M.3076, -~ ¢

" Residing at: 438/E,

o
[

Raillway Colony, Madw-ai-16.

C.M. Antony Raj,

"Aged, 43 years,

S/0. C. Micheal,

S..HNo QU/I"'IQ 28491

Diesel Assistant,

Southern Railwav,

Eraode., o
Residing ats 261-p,
Railway Colony, Madurai-16,

A. Marimathu,

‘Aged, 40 vears,

S/0. S, Annakkanmu,

SN0 U/ M 2724,
" Diesel Assistant,

Southern Railway, Eraode,
Residing ats 13, |

.Laer Street, Annamani Strect,
Pethaniapuran, Madurai-l6,

.
4L

Cross,
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y & 6+ Re Ramamoorthy,
e : Aged, 44 vears
©= o;o.'K. Ranarag,-
S.N0.U/Me2592,
Diesel Assistant,
Southern Ra11"av, Erode,
Residlng ats Jaya I11am,
Thirumalai Colony, 8th 3treet,
P.P. Chavudi, Maou ~ale
Te P. Subramani,
Aged, 40 vyears,
S/0. P. Pandy,
S N0.J/M.5061,
Diesel Assistant,
Southern Railway, Erode,
Residing ats 352-N., v . C
Railway Colony, Madurai-l€, : _ i
8., J. Jevaraj,. , '
Aged, 40 vears, \ §
S/0. Re Jambukeswa:ran, - ;
S JN0.J/M.5046, , : : ’ '
Assistant, ' _ §
Southern Railway, Eroce, '
Residing at: N0.213, | ‘ f
Java llTen, S
Sennimalai Road, Erode. o |
9. P. Palanichamy, } "
Aged, 43 vears, ’ o
S/0. Pitchai Ambalam, i
S 410+ §/1,5975, ‘
Diese) Asslistant,
Southern Ra ilway, Erode,
Residing ats 213,
Java Illam, Sennimalai Roadg
Exrode.
10. T.J. Sivakumar,
Aged, 40 vyears,
S/0. T.K. Javaraman, ‘ 4
Diesel Assistant, _ 5
Southern Rai1way, Erodea _ : : " ¢
Residing at: 10.166.F, ‘ ,
Periyvar MNagar, Eroce-l, : !
- - 11, P. Mahudeeswaran,

Aged, 44 vears, : : !
S/0. R. Palaniappan,

S.NO.U/MoZS 79' :
Diesel Assistant, | .
Southern Railway, Erode, ‘ ;
Residing ats 255.Be, - o
Pudunagar, Thottankulan Road,
Palani,

12, V. Panneerselvan, : j
Aged, 47 years, ’
S/0. K. Vinavagamoorthy,
. S.No.U/M.2710,
S | . Diesel Assistant, |
' ‘ ' Southern Railway, Erocde, : : i
Residing ats 41.A., !
‘Perumal Puran,
Tuticorin=3.
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14.

A;JAiaga _
;edl Vea.'.S,
Ayvanan Anbalan,
.NO.J/M.SOGO .

Diesel: Assistant, '
Southern Rai1way, ErOGe,_
Residing ats 19,

Sevugar Leeu, Vilaﬂhe;i.

Ao-RajasekaLan,
Aged, 42 vears,

S/O. D. Andrews,

S .NQ.J/M.5055,
Diesel Assistant,
Southern Railway, Erode,
Residing ats 338,
Chennimalai Main Roag,
rode.

v e LTy

By Advocate Mr. T. C. Govmdaswamy

2.

3.

4.

Te

Versus

‘Union of Indla repxesenued by

The General Manager,
Southern Railway,

Headquarters Office,

Park Town P.O.,
Madras=3,

. The bivisiOnal Railway Manager,

Southem Railway,
Palghat Division,
Palgha..o ’

The Divisional Railway Manager,
Southern Railway,

Madurai Division,

Madurai.

The Chief Personnel Officer,
Southern Railway, :
Headguarters Office,

Park Town P,O,.,
Macdras=3.

The Senior Personnel. Officer,

Southern Rallwav,
Headquarters Office,

‘Park TQWn PoOes

Madras-=3.

. The Divisional Railway Manager,
' Southern Railway,

Bangalore Division,
Bangalore.

b RN, R Ay 4

The Divisional Personnel Ofxicer,

- Southern ‘Railway,

BangaloreDivision,
Bangalozeo

[
R
- Y

Applicants
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33,

34.

35,
360

By

Se.
'Advocate Mrs Sumath1 Dandapanl (Rl—7)
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COﬂtd-..S l 4" 3

-t 4 g
N. Prithviraj ' Diesel Ass.ls}\..an |
‘Southern Ra11wav, ' !
Bangalore, uix*-ouglx
The Divis 1ona'l Pe,. sonnel
Offigcer, - |
.Sou.,hern Rallwav, g
Bangalore Division, ' |
Bangalohe. .
Vo Kéruppaiah ' s (e
8. Mathew Manohajran ~30=
A. Ard\kiadass 7@@-
VK. Kaleeswaran -do-
S. Shaik Abdul Rasheed ~do~ |
M. Shajahan ~30-
V. Mohan Kumar ~do- , i
S. Saed Ismail ~-do-
A. JohmBritto ._d},y_
K+ Viswanath ~do-
Ro Ka_lanjyam ~do-
V. Ramal dngam ~do-
T. Balu ~30= "
S. Ramaswanmy ~30~ .
Te Muthusekar -do~ h‘,
R, Bhéskaran -do-
‘K. Vijayakumar do-
J. Kingsley John Chéllappan -do=-
R. Chiranjeevimani -30= h
R. Sridhar ~30m
V.Gs Kumar ~dom [‘
‘Re Raj Mchan ~do=- ;
"R, Thulasiram. ~30m !'
R. Krishnan ~do- !
ﬁ. Nagaswany ~do- ;.
.R._M. Sureshkumar © =GO
‘K. Manivannan ~do-
Ranan. ‘d(;“ _-- Respondents |
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OA No. 251 of 2000

The application having been heard on 6th March 2000, the
Tribunal on the same day delivered the following:

O RDER

HON'BLE MR. A.M. SIVADAS, JUDICIAL. MEMBER

When the OA was taken up, the learned counsel appearing for

‘the applicants submitted that leave may be granted to withdraw this

OA with permission to submit a joint representation by the applicants

for redressal of their grievance to the 4th respondent.

2. Leave granted with permission as sought.

3. The original application is dismissed aé. withdrawn, with
permission to the appliéants to submit a joint representation for
radressal of their grievance to thé 4th ;espondent within two weeks
from today through proéer channel. If such a joint representation-
is received, the 4th respondent shall consider the same and pass
appropriate ordefs within four months from the date of receipt of

the joint representation. No costs.

Monday, this the 6th day of March, 2000

A.M. SIVADAS
JUDICIAL MEMBER

ake.



